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* [INDIA ELE TRIC WORKS LIMITED
GAL)
45. SHRIJ. P YADAV :
SHRI PI TAMBER DAS : SHRI
MAN SINGH VARMA :

Will the Mir sici of INDUSTRIAL
DEVELOPMENT,INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
to state :

(a) whether i is a fact thatIndi® Electric Works|

(b) whether it is a fact that the
company incurred a loss of more than
rupees one crore after it was brought under
the management of Government;

(c) whether it is a fact th;it anum" ber of empl|

(d) if  so, wha is the 1
Govern
ment in this rej ard ?]
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wfes ¥ (Fe wawar w wwd
qATE, 1960 % T fAw1 wwvar )

[THE MINISTER OFINDUSTRI AL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
FAKHRUDDIN ALl AHMED) :
(a) and (b) Yes, Madam- The Management
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of  M/s. India Electric Works Ltd.,
Calcutta was taken over in July, 1960.

(¢) No, Madam.
(d) Does not arise.]
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(-[CONSTRUCTION OF OVER-BRIDGES IN
STATES

46. SHRI J. P. YADAV : Will the
Minister of RAILWAYS be pleased to
state :

(a) whether it is a fact that the
Government of India undertake to construct
over-bridges on the request of the State
Governments on the condition that the State
Government concerned contributed their
own share towards the cost of construction
of such over bridges ;

(a) whether the Railways also construct
over bridges of their own at certain points
keeping in view the importance of such
points ;

t[ ] English translation.
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(c) whether Government have any proposal
under consideration to construct over-bridges
at (i) Patna-Mitha-pur, (ii) Rajendra Nagar,
(ii1) Patna city, (iv) Pakur, (v) Kodarma and
(vi) Jamui; and

(d) ifso,
up 7]

the time bywhen the work on the
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tTHE MINISTER OF RAILWAYS (DR.
RAM SUBHAG SINGH) :(a)
and (b) The railways undertake works for
construction of road over/under bridges in
replacement of existing busy level crossings,
provided the individual schemes are sponsored
by the State Government/ Road authority
indicating the relevant priority and the year in
which the State Government/Road authority
will be able to take up their portion of the
work and on their undertaking to bear 50%
cost of construction of the bridge and the
approaches and total cost of land acquisition,
if any.

(c) and (d) So far, there is a tentative
proposal from the Government of Bihar for
construction of a road over-bridge during the
fourth plan period in replacement of the
existing level crossing at Kodarma station
only. The railway
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will take necessary follow up actio" as soon as
the State Government communicate their final
approval to the proposal indicating the priority
and allocation of funds.]

of these over-bridges
DURING

construction
CENTRAL PROJECTS IN PUNJAB
FOURTH PLAN

47. SARDAR HARCHARAN
SINGH DUGAL: Will the Minister of
INDUSTRIAL DEVELOPMENT, IN-
TERNAL TRADE AND COMPANY
AFFAIRS be pleased to state :

(a) the particulars of Central projects, with
their location, which are proposed to be sel up
in Punjab during the Fourth Five Year Plan
period ;

(b) whether it is a fact that the Government
of Punjab have recently represented for
allocation of more Central projects in that
State during the Fourth Plan period ; and

(c) if so, the details of the demands of the
State in this regard and the reaction of
Government thereto ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS (SHRI
EAKHRUDDIN ALI AHMED) : (a) The
Central Industrial projects included in the
Fourth Plan are indicated on pages 253—257
of the Draft Fourth Five Year Plan Report.
Although no specific Central project in Punjab
has been included in the Draft Fourth Plan,
consideration is being given to ,he expansion
of the Nangal Fertiliser Project on which
detailed studies are currently in progress.

(b) Yes. Madam.

(c) The State Government has desired that
some of those projects which are included in the
Draft Outline of the Fourth Plan and for which
locations have not yet been decided, should be
located in Punjab. The request of the State -
Government for locating the central industrial
projects in that State will be kept in view at the
time of finalising their location, after a final
decision on their implementation is taken.

48. [Transferred to the 30/
1969.]
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